INCOME TAX APPELLATE TRIBUNAL,
AHMEDABAD ZONE, AHMEDABAD
Revised Constitution for the period from 13.04.2026 to 16.04.2026

Bench Court ‘ Ahmedabad Benches
Room _ ; -
‘SMC” 1 Dr. B.R.R. Kumar, VP

(14" to 16% April 2026)

Smt. Annapurna Gupta, AM
(13t April 2026)

“D" 2 Shri T.R. Senthil Kumar, JM & Shri Narendra Prasad Sinha, AM

“p | 3> Shri Sanjay Garg; JM & Smt. Annapurna Gupta, AM

Surat Bench

‘DB” &“SMC” Will function from 20t to 24% April 2026
Rajkot Bench
‘SMC” Dr. A.L. Saini, AM

Indore Bench

“‘SMC” Shri Bhagirath Mal Biyani, AM & Shri Paresh M. Joshi, JM

Note : 1. Ahmedabad “B” & “C” benches will not function during this week.
2. All the cases listed before “B” & “C” benches are adjourned to respective days in next week.

Ahmedabad s—j“ '
Date : 09.04.2026 Assistant Re 1s§ar

Note: Ahmedabad Benches will function in hybrid mode on WebEx platform and the joining links for the
respective Benches are as under:-

Bench Meeting No. Password

“SMc” 2644 614 9864 CRO1
“D" 2641 249 7680 CRO2
A 2642 944 0502 CRO3

ﬁﬁt iéegisﬁﬂ .




